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ire some of the steps already taken 
in this regard.
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Repayment of dues by Centre to 
Government of West Bengal

627. SHRI CHITTA BASU: Will
fche Minister of FINANCE be pleased 
to state:

(a) whether Government of West 
Bengal has yet to get dues worth ab-
out 200 crores from the Centre for 
the current financial year;

(b) if so, full facts thereof;
(c) the reasons for the delay of re-

payment; and
(d) steps taken to expedite the re-

payment?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI JAGANNATH PAHADIA):
(a) to (d). Payments by the Centre 
to the States consist mainly of share 
in Central tatfes and duties and Cen-
tral assistance for State Plans and 
for relief of natural calamities. These 
payments are made in accordance 
with definite procedures and sche-
dules of payment. In the case of 
West Bengal, all the payments due

have been made according to these 
procedures and schedules of payment
and there has been no delay. In view 
of the strain on the financial and 
ways and means position of the Gov-
ernment of West Bengal, certain 
amounts were even released in 
advance of the due dates of payment. 
Ways and means advances, totalling 
Rs. 60.00 crores, were also paid to 
the Government of West Bengal to 
enable it to clear/ avoid overdrafts 
on the Reserve Bank of India. Rs. 20 
crores out of these advances are still 
to be recovered from the State Gov** 
ernment. On the basis of the revised _ 
estimates, about Rs. 12 crores only 
remains to be paid to the State Gov-
ernment as share of Central taxes 
and duties. This amount will be 
released shortly. The State Govern-
ment will also be entitled to a maxi-
mum amount of about Rs. 29 crores 
as Central assistance for State Plan 
and Advance Plan assistance for 
drought relief, provided its expendi-
ture on various items comes upto the 
app!roved allocations. The exact 
amount admissible will be determin-
ed on the basis of the statements of 
expenditure which are still awaited 
from the State Government. The 
amounts thus, becoming admissible 
will be payable to the State Govern-
ment after adjustment of Rs. 2D 
crores on account of the ways and 
means advances still to be recovered 
from the Government of West 
Bengal.

Revised estimates for construction of 
aerodrome of Karipur

628. SHRI G. M. BANATWALLA: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to 
state:

(a) whether revised estimates for 
construction of the aerodrome at 
Karipur near Calicut have been fina-
lised and sanctioned to avoid the la-
pse of the current budget provisions; 
and

(b) in view of the Considerable de-
Jay with respect to the aerodrome




